
THE GAUHATI HIGH

(HIGH COURT OF ASSAM, NAGALAND,

COURT AT GUWAH ATI

N4lZORAI\4 AND ARUNACHAL PRADESH)

NO. HC. Vrt-27 / 2005 / 3080 A

From

To,

Shri Sa Pta rshi Garg,

It, Rcgistra r (Vigilan cc),

Gauhatr Hrqh Cou11,

Guwahatl

Shr B. Sutrad ra r,

Drstr ct & Sessions ludqc,

West Karbl Anglonq, Hamrcn

Station Leave Permisslon'

oatccl curvarratl tne 
'l 2

f(
April, 2023

Sub

Rcf: Your letler No DJi \l KAi 2023i Ct-SLi i/ 1B dtd 05 04 2023

Il'i: Ptolir-i tiar;.q:r, GaLln':i ll qh CoL;;t

Srr,

\Ar tF rrr('ra'Lli io il'' 'lllo"''' 
I i:n dlrccted to lnlorm you i-hat you

have been qrantod station leave permission' from the morning of 06'04'2023

till the morning of 10'04'2023' as pra'"cd for- lhc Chicf ludicial Magistratc' wcst

Karbt Arglonq and ln his aDsencc thc i'luns;ff cunr Jl'1FC' \//cst Karbi Anglong shall

rernain in charqe of your Court anc ofticc in your absencc

Yours faithfu llY,

9Ll-
]T, REG ISTRAR (VIG ILANC E)

MemQ NO. HC. VII -27 l2005 / 3081 ldated I 2 'o q'2-o))
CoD'i lc
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